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SHRI MADHURYYA HALDAR:
The bhon. Mimister is advocating
President's rule in UP in ordesr to
establish law and order thepe,
to which we do not agree. But there
has been répression of Harljane and
the movement of agricultural la-
bourers in UP. May I know to what
extent the agitation of agricultural
labourem for better emaliments and
the repression of Harijana has been

responsible for the law and order
situatfon in UP?
SHRI K. C PANT: I do not

exactly know; I do not have the
figures in respect of the two kinds
of agitations which the hon. Member
has referred so. But, of late, except
for one case 1n the district of Jaun-
pur, there has been no other case
reporbed regarding atrocities on
Harijans. As far as I know, there
has beeni no agrarian unrest that baa

come to notice, at least to my know.
ledge.

Ingentive to small unlts

+
*483. SHRI B. V. NAIK:

SHRI VIKRAM MAHAJAN:

Wili the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state:

(a) the incentivas that are being
offered to the industrial unlts in the
aector viz., sector with capifal invest-
ment below Rs. 1 lakh;

(b) the approximate number of
units in this sector; and

(e) the outlines of plao, if

any,
prepared in thls behalf?
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THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVEL-
OPMENT (SHRI ZIAUR - REHMAN
ANSARI): (a) Several incentives are
given for promotion of §mall acale
industries but no separate or addi-
tional incentives are¢ offered to
industrial units with capital invest-
ment below Rs. 1 lakh,

(b) The number of small scale
units with capital investment legs
than Ra. 1 lakh will be lmown only
on completion of a census which ia
being organised.

(c¢) No separate plana have been
drawn up in regard to small acale
units with capital investment below
Re, 1 lakh,

SHRI B. V. NAIX: The hon.
Minister haa stated that no separate
plans have been drawn up. 1 would
like to bring to his kind notice a re-

port which has appeared in the
Tribune of May 20, 1873 which
reads:

“The Industrial Development

Ministry has decided to grant new
entrepreneurs in the small scale
industry capital cost upto a maxi-
muem of Rs 1.5 lakhs to enable
them to set up employment-orient-
ed industriess. Mr. A L. Nanjappa
said the new scheme recently ap-
proved by the Ministry could be
taken advantage of by the new
entrepreneurs, particularly the
educated unemployed”.

This has been atated in the month of
May 1873. Since the Minister says
there is no separate plan, may I
know what this new scheme men-
tioned by the Director of Small Scale
Industries is about?

SHR1 ZIAUR REHMAN ANSARI:
As a matter of fact the concept of
tiny units, as a Third Sector, has
been incorporated in one of the re-
comméendations of the Con'mittee for
drafting legialation on small acale
industry, ie. the Bhatt Committee.
But thia is still un@er Government’s
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congideration and no declsion bhas
yet been taken,

SHRI B. V. NAIK: Obvioualy, the
Direlor bas stated eomaething coo=
tradictory t@ the directives of the
Minister. Bince there have been
varied proposals ig regard to indus-
trially very Very backward areas
which have not been clasdfisq aa
industrially very backward, will this
scheme, when it is formulated and
finalised, be made applicable to those
areas with high unemployment?
Will this be applied to those areas
which are industrially very very
backward but are considered indust-
rially backward only?

SHR1 ZIAUR RAHMAN ANSARI:
1 have already said that a decision as
to whether this concept of a rew sec-
tor of tiny unit industries should be
accepted and auch a sector be created
has not yet been taken. Of course,
after Government talle a decision in
this regard, the case of backward
areas will be taken into account.

SHR1 VIKRAM MAHAJAN: In
view of the fact that there is high
unemployment in the country' and
its rate is going up by 16 per cent
per annym Wwhile the population
growth rate is 15 per cent per annum.
what steps is the Ministry taking to
increase the rate of growth of small
industries and why it bas not given
suficient incentives so far to increase
the rate of growth?

THE MINISTER OF INDUSTRIAZL

DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C.
SUBRAMANIAM): 1 am sure the

hon. member is aware that as far as
the small scale sector is concerned,
the growth has been quite significant.
Aa a matter of fact it is at the rate
of 11 per cent per year. Therefore,
1 do not agree with the hon. member
that the growth ia not adequate.
But of course, thia could be further
accelerated. But tlie Qqueation
here {s whether within the small
scale sector itself you will have a
sub-sector called tbe tiny eector, It
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is with reference to thix that some
recomenendation haa been made in
one of the reports. But generally it
is opposed by all State Governmentas;
we should concentrate on the entire
small gcale industry rether than
create another tiny sector within it.
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SHRI VASANT SATHE: In view
of the tremendous potentiality for
providing employment in the tiny
sector of industries, that 1s, cottage
industries where the meaximum aelf-
employment is possible, such aa in
the handicraft or the hendloom sector
which the hon. Deputy Minister is
fully acquainted with, will the Gov-
ernment prepere a comprehenaive
plan at least in the fifth five year
plan so that this sector ia taken' care
of independently and given the
wherewithal and protection in terms
of raw materials as well as a gyaran-
tee in marketing, and thus really pro-
vide large scale employment? Will
such a plan be prepared?

SHRI C. SUBRAMANIAM: There
are three sectors: one medium and
large, the second is the small scale,
and the third one is the village and
cottage industries The small scale
industries do not cover the village
and the cottage industriee. There is
a separate section for that, which is
covered by the Khadi and Village
Industries Commissiorf and the rural
industries programme. All the stepa
which the hon, Member mentioned
would be taken care of.

SHRI VASANT SATHE: It is the
tiny sector; which other finy sector
you have in mind?

SHRI C. SUBRAMANIAM: If he
reads the quesWon, he will find that
the hon. Member who tabled the
question ceferred to the tiny eecton
that is, those Industries with capite
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be sategorised as the
within the small scale m& m

cottps industsie» and the rural Indus-
trisg arg seporste and they are baing
100ked after and all the encourage-
ment is being given to those asciors.

DR, RANEN SEN: May I know
whether the hon. Minister is aware
of the fact that one of the difficultima
of this tiny sector of the smwall scale
induetnes 18 the comyetition from hig
industries as a result of which quite
a large number of tiny sector indus-~
tries in the small scale industries are
going out of existence, aa for example,
the electric lamp and bulb industries
in West Bengal wherein 40,000 werk-
ers are engeged. May 1 know, in
view of the fact that there is com-
petition from the big industries, whe-
ther any step has been taken to save
such industries from the stranglehold
of competition from the big Indus-
tries?

SHRI C SUBRAMANIAM: May 1
submit that this does not arise out
of this Question? But I can inform
the hon. Member that we have reserv-
ed 124 industries only for the small
scale sector and the big industries
are not allowed to enter it, and we
are examining further Industries for
the purpose of being completely
reserved for the small scale sector.

DR. RANEN SEN: I have specially
mentioned the lamp-bulb industries.
He may be permitted to answer it.

MR. SPEAKER: This question was
not within the scope of this main
question and he s&till repiied to it.

DR. RANEN SEN‘ He can reply in
toto without suppressing any facts

MR. SPEAKER: What is meant by
in toto?

DR. RANEX SEN: It means in full;
I referved to the lamp-buldb industries
in Wpsy Resgal.
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8BR] O, SEDBAMANIAM: I have
alreedy ane@ered thix questica onoe
before. This is, undeg the conaders.
tlon of the Government and a Com-
mittee it going into the matter,

Allegations made by All fndia Com-

{federation of Govermmint Oficery’

Amwiation a0t Gevemgment far

their palicy of pEavaziotive, FaEEm-

sion of trath, misnse of mam media,
elc,

*484, SHRI BHAGIRATH BHAN-
WAR: Will the PRIME MINISTER
be pleased to state:

(a) whether Government have seen
the reports of the proceedings of the
All-India Confederation of Govern-
ment Officers’ Association in which
an allegation has been made that the
Government’s|Administration's  res-
ponse to the present grave crisis is
“prevarication, suppression of truth,
misuse of mass media etc.”; and

(b) if so, the reaction of the Gov-
ernment to these resolutions and al-
legations of the A.LC. of Government
Officers’, Association?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PER-
SONNEL (SHRI RAM NIWAS
MIRDHA): (a) and (b). Govermment
have seen a news-item in the Hindus-
tan Times, dated the 3nd July, 1978,
which contains some statements made
by the All India Confederation of
Central Govermmwent Officers’ Asso-
ciations. According to this newa-
item, the Confederation is said to
have made some allegations of a very
general nature against the administra-
tive system without mentioning any
specific issue.

Attention is also invited to the
reply given to Unstarred Question
No. 3807 on the 28nd Augest, 1478.





